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(2023) 06 GUJ CK 0003

In the Gujarat High Court

Case No : R/Special Civil Application No. 9266 Of 2023

Padmaji Bhagwanji Panchal APPELLANT

Vs

State Of Gujarat RESPONDENT

Date of Decision : 02-06-2023

Acts Referred:

Citation : (2023) 06 GUJ CK 0003

Hon'ble Judges : S.V. Pinto, J

Bench : Single Bench

Advocate : Niyant R Bhimani, Shrunjal Shah

Final Decision : Disposed Of

Judgement

S.V. Pinto, J

1. By way of present petition, the petitioner challenges the impugned order
dated 18/05/2023 passed by the Deputy Executive Engineer, Patnagar Yojna,
Sub-Division No.9, Gandhinagar directing the petitioner to remove the
encroachment prior to 22/05/2023 at his own expenses or else appropriate
proceedings to remove the same will be taken in accordance with law.

2. Heard learned Advocate for the petitioner. Learned Advocate for the petitioner
would submit that neighbour of the petitioner one Mr.Dinesh Shah has
threatened to the petitioner to sell the residential premises and he has filed an
application regarding unauthorized construction which is sunshade put up by the
petitioner for parking of his vehicle and in response thereto, respondent No.2
issued the afore-stated notice to the petitioner. The principal grievance of the
petitioner is that respondents are not taking any action qua the unauthorized
construction put up by said Mr.Dinesh Shah.

3. Learned AGP invited attention of this Court to the notice dated 18/05/2023
which is produced at Annexure-A1 issued upon said Mr.Dinesh Shah asking him
to remove unauthorized construction put up by him prior to 22/05/2023 at his
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own expenses or else appropriate proceedings to remove the same will be taken
in accordance with law.

4. In view this, learned Advocate for the petitioner seeks permission to withdraw
the present petition. Disposed of as not pressed as requested. Notice discharged.
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